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THIRD PAY REVISION FOR OFFICERS OF SAIL 

 
1119. SHRI SANJAY SINGH: 
 

Will the Minister of STEEL be pleased to state: 
 
(a) whether the officers of Steel Authority of India Limited (SAIL) under the 
Ministry have acquired the qualifications prescribed by Department of Public 
Enterprises (DPE) for third pay revision; 
 
(b) if so, the time by which the officers are eligible for third pay revision; 
 
(c) the reasons for delay in implementing the pay revision for SAIL officers; and 
 
(d) whether DPE guidelines are followed for pay and wages revision in SAIL or 
not? 
 

ANSWER 
THE MINISTER OF STEEL     (SHRI RAM CHANDRA PRASAD SINGH) 
 
(a)to(d): The Pay Revision in case of Board level and below Board level Executives 
(Officers) of Steel Authority of India Limited (SAIL) is governed by Department of 
Public Enterprises (DPE) guidelines.  The last pay revision in SAIL was made with 
effect from 1/1/2007 for a period of 10 years.  In terms of DPE guidelines, SAIL was 
not eligible for pay revision as on 01/01/2017.  After declaration of results of FY 2019-
20, SAIL has become eligible for pay revision in terms of DPE guidelines. 
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